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Acharya Kripalani: Whatever you

may call me, there are in this respect
better men in the Congress than my- °

self, and unfortunately, they are sup-
porting this Bill.

COMPANIES BILL

PRESENTATION OF REPORT OF JOINT
COMMITTEE

The Minister in the Ministry of
‘Law (Shri Pataskar): I beg to pre-
:sent the Report of the Joint Com-
mittee on the Bill to consolidate and
.amend the law relating to companies
and certain other associations.
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